Petition re. Sadhus
and Sanyasis (Regis-
tration and Licens-
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ing) Bill
[Secretary)
amendment to the Motor
Vehicles (Amendment) Bill,

1956, which was passed by
the Lok Sabha at its sitting

held on the 29th November,
1956."

(ii) “In accordance with the pro-
visions of rule 97 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha,
I am directed to enclose a
copy of the Press Council
Bill, 1956, which has been
passed by the Rajya Sabha
at its sitting held on the 11th
December, 1956.”

PRESS COUNCIL BILL

Secretary: Sir, I lay the Press
Council Bill, 1956, as passed by Rajya
Sabha, on the Table of the House.

PETITION RE. SADHUS AND SAN-
YASIS (REGISTRATION AND
LICENSING) BILL

Secretary: Sir, under rule 179 of
the Rules of Proosdure and Conduct
of Business in Lok Sabha, I have to
report that a petition as per statement
laid on the Table has been received in
respect of the Sadhus and Sanyasis
(Registration and Licensing) Bill,
1956, which was introduced by Shri
Radha Raman, M.P. in the House on
the 27th July, 1958,

STATEMENT

Petition in respect of the Sadhus
and Sanyasi¥ (Registration and Licens-
ing) Bill, 1956, which was inroduced
by £hri Radha Raman, M. P, in the
House on the 27th July, 1956. .
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Territorial Councils
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Bill '
Petition Numbe of District State
No. Signatories or town
78 1 Tirunel- Madras
veli District

ESTIMATES COMMITTEE
THIRTY-FOURTH REPORT
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KERALA STATE LEGISLATURE
(DELEGATION OF POWERS)
BILL*

The Minister of Home Affairs
(Pandit G. B. Pant): I beg to move
for leave to introdure a Bill to confer
on the President the power of the
Legislature of the State of Kerala to
make laws.

Mr. Speaker: The question is:

“That leave be granted to intro-
duce a Bill to confer on the Presi-
dent the power of the Legislature
of the State of Kerala to make,
laws.”

The motion was adopted.

Pandit G. B. Pant: I introduce the
Bill.

TERRIAORIAL COUNCILS BILL**

The Minister of Home Affairs
(Pandit G. B. Pamt): May I request
you, Sir, to take up item No. 10, which~
relates to the inroduction of another
Bill also?

*Published in the Gazette of India Extraordinary Part II-Section 2, dated,

14th December, 1956, pp. 1113-15.

**Published in the Gazette of India Extraordingry Part Il-Section 2,
dated, 14th December, 1956, pp. 1120-48.





